
 
 

 

GOVERNMENT OF INDIA 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

 

LOK SABHA  

UNSTARRED QUESTION NO. 4218 

ANSWERED ON 11TH AUGUST, 2016 

 

BS I AND II DIESEL VEHICLES 

 

4218.  DR. K. GOPAL: 
 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS  
  

lM+d ifjogu vkSj jktekxZ ea=h 

be pleased to state: 

 

(a) whether the Government is considering to phase out all Bharat Stage (BS) I and II diesel vehicles in 

the country; 
 

(b) if so, the details thereof; 
 

(c) whether the phasing out of these vehicles will help to reduce the pollution level; and 
 

(d) if so, the details thereof? 
 

 

ANSWER 
 

THE MINISTER OF STATE IN THE 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 
 

(SHRI PON. RADHAKRISHNAN) 

 

(a) to (d)  Government has tightened the emission norms from time to time depending upon the 

availability of engine technology, quality of fuel made available by oil companies etc. Bharat Stage IV 

emission norms for four wheeled vehicles have been implemented in the National Capital Region and 

other cities from 2010. Since then, the BS IV emission norms have been mandated across the cities and 

States in a phase wise manner. It is now mandated that BS IV fuel emission norms will be applicable 

throughout the country by April 2017, including two wheelers and three wheelers. Furthermore, 

Government has proposed introduction of Bharat Stage VI fuel emission norms by the year 2020 

throughout the country. It is expected that with the new norms there will be reduction in vehicular 

pollution. 
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